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COURT NO. 42  

DIVISION BENCH- IV 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 

   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  

NOTE:  ALL THE COUNSELS/LITIGANTS ARE INFORMED THAT W.E.F 3RD FEBRUARY, 2025,  

  THE COURT SHALL TAKE UP THE MATTERS IN THE FOLLOWING MANNER. 

  ----------------------------------------------------------------------------------- 

 

1. ON MONDAY, TUESDAY AND FRIDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CRIMINAL SIDE SHALL BE TAKEN UP. 

 

2. ON WEDNESDAY AND THURSDAY, THE COURT SHALL TAKE UP THE SUPPLEMENTARY LIST  

OF THE CRIMINAL SIDE AND CIVIL/TAX SIDE AT 10.30 A.M.  THEREAFTER, ADVANCE  

LIST MATTERS OF CIVIL/TAX SIDE SHALL BE TAKEN UP. 

 

CLICK HERE FOR VC 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 

 

Meeting No. 1669 92 0249 

Join from a video conferencing system or application 

Dial: 

 

dhcvirtualcourt6@dhcvirtualcourt.webex.com 

 

You can also dial 210.4.202.4 and enter your meeting number. 

 

Join by phone 

Access Code: 1669 92 0249 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

courtmaster@pmsingh.in   
 

 

NOTE: Counsels and Litigants may send their apperances through the following  

      link/form. This form shall be available during Court hearing days 

      from 09:00 A.M – 04:30 P.M.. 

 

      https://forms.gle/LszUZHy9YMBfTrAu7  

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

76 CM APPL. 72763/2024 
CM APPL. 10244/2025 
In W.P.(C)-17137/2024 

MS SHIVALIK EXIM PVT LTD & 
ANR.  
V/s UNION OF INDIA & ORS. 
  

KIRSHNA RAO  

 OTHER DETAILS OF ADVOCATES: 
AR MADHAV RAO, KRISHNA RAO, MUKUNDA 
RAO(KRISHNARAO437@GMAIL.COM)(9873686316)(PETITIONER) 
HARPREET SINGH, 
UOI(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM, 
UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
AR MADHAV 
RAO(KRISHNARAO437@GMAIL.COM)(9873686316)(PETITIONER) 
MR. KRISHNA RAO(KRISHNARAO437@GMAIL.COM, 
HPATHAK1951@GMAIL.COM)(9315999230)(RESPONDENT) 

 

 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7
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                      COURT NO. 24 

     HON'BLE MR. JUSTICE ANISH DAYAL 

 

      

1. MENTIONING OF MATTERS WILL BE AT 10:30 A.M. AND 02:15 P.M. ONLY (PRESENCE OF COUNSELS FROM BOTH 

PARTIES IS NECESSARY). 

 

2. AFTER THE SUPPLEMENTARY LIST, MATTERS RELATING TO CUSTODY (BAIL, SUSPENSION OF SENTENCE, 

PAROLE, FURLOUGH) IN THE ADVANCE LIST WILL BE TAKEN UP ON PRIORITY. 

 

3. MATTERS FOR QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH 

SESSION)WILL BE TAKEN UP AT 02.30PM (PRESENCE OF BOTH PARTIES IS NECESSARY). 

 

4. ALL COUNSELS ARE REQUESTED TO FILE DOCUMENTS/JUDGMENTS IN THE REGISTRY WHICH ARE HANDED 

OVER DURING ARGUMENTS IN COURT, IF NOT FILED PREVIOUSLY. 

 

5. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO   

 

cmatishgoel@gmail.com 
 

6. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH 

GOOGLE FORM WITH THE HELP OF QR CODE, OR THROUGH THIS LINKhttps://docs.google.com/forms/d/1LT2a-

F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 

 

AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 

 

7. CLICK HERE TO JOIN VC  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

130 RFA-467/2024 
CM APPL. 43420/2024 

SH. BRAHMANAND 
VERMA  
V/s SH. JAIPAL SHARMA 
AND ANR 
  

CS RATHOUR  

 OTHER DETAILS OF ADVOCATES:  

 

 

 

mailto:cmatishgoel@gmail.com
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
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ROOM NO. 104, FIRST FLOOR, BLOCK-A 

BEFORE MS. PANNA DUTTA, REGISTRAR 

(PHYSICAL HEARING COURT) 

 

AT 11:00 A.M.  
 

 

https://jrdhc.webex.com/meet/jrdhc11    

 

 

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.  

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR MIC MUTE AND WEBCAM IN OFF MODE. 

[NOTE: IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471) READER TO MS. PANNA DUTTA, REGISTRAR]  
 

 

 

ITEM NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES LISTED BEFORE REGISTRARS 

25 RFA-422/2007 

CM APPL. 10806/2007 

D.D.A.  

V/s KAMLA PAHWA & ORS 

  

PAWAN MATHUR, J.P. SENGH, SANJAY PODDAR, P.L. 
GAUTAM, RAMESH, S K BHADURI, MANJIT SINGH, 
VIKAS YADAV, MANU CHATURVEDI, KRITIKA GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
MANU CHATURVEDI(MANUCHATURVEDI@GMAIL.COM)(9315827955)(RESPONDENT) 
KRITIKA GUPTA(KRITIKA0504@GMAIL.COM)(8826331177)(PETITIONER) 

 

 

 

 

    

HIGH COURT OF DELHI                    REGISTRAR(LISTING) 

20.03.2025 

 

 
 

 
 

      

****************** 
 

https://jrdhc.webex.com/meet/jrdhc11

